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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
' PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 78 of2026 

IN THE MATTER OF: 
Viraj Gurung ... Applicant 

VERSUS 

State of U. P.& Ors. . .. Respondent(s) 

RESPONSE ON BEHALF OF THE RESPONDENT NO.-2, 
' 1 • 

UTTAR PRADESH POLLUTION CONTROL BOARD. 

I, Chandresh Ku1nar aged about 40 years S/ o Barish Chandra, 

presently posted as Regional Officer Uttar Pradesh Pollution 

Control Board (hereinafter referred to as UPPCB), Bareilly do 

hereby solemnly affirm and state on oath as under: 

1. That I the deponent in official capacity mentioned above, am 

acquainted with the facts and circumstances of the case and as 

such I am competent and authorized to swear this affidavit. 

That the present Original Application has been registered on 

the basis of a communication received from station 

Headquarters, Shahjahanpur, raising grievance regarding 

severe erosion caused by River Khaunaut along its west bank 

running along the defence land located at village Mau khalsa 

The Applicant alleged that on account of the heavy rains and 

illegal sand 1nining, the erosion is speedily encroaching upon 

the boundary of the defence land. 
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3. That the present original application was taken up by this 

Hon'ble National Green Tribunal, Principal Bench, New 

Delhi (hereinafter referred to as Hon'ble Tribunal) on 

09.02.2026 and upon considering the present grievance this 

Hon'ble Tribunal was pleased to pass the following 

directions; 

" 4 . . . . 

7 . 

Considering the issue raised in the OA, we implead 
following as respondents: 1. District Magistrate, 
Shahjahanpur, UP. 2. Member Secretary, Uttar 
Pradesh Pollution Control Board. 3. RO, MoEF&CC, 
Lucknow. 4. Member Secretary, Central Pollution 
Control Board. 
**** 
Registry is directed to issue notice to the other 
respondents for filing their response/reply by way of 
affidavit before the Tribunal at least one week before 
the next date of hearing through e-filing. If any 
respondent directly files the reply without routing it 
through his advocate, then the said respondent will 
remain virtually present to assist the Tribunal. 
Considering the nature of allegation made in the OA 
and also taking note of the fact that the defence land is 
involved, to ascertain the correct position, we appoint 
a Joint Committee comprising of the representative of 
the Member Secretary, CPCB, Member Secretary, 
UPPCB and District Magistrate, Shahjahanpur, 
wherein the District Magistrate, Shahjahanpur will act 
as the nodal agency. The Joint Committee will visit the 
site, ascertain the correctness of the allegation, find 
out the extent of illegal sand mining in the area 
concerned and also identify the persons responsible 
for such illegal sand mining and suggest appropriate 
remedial and punitive action. Let this exercise be 
completed by the Joint Committee within a period of 
eight weeks and status/action taken report be filed 
before the Tribunal immediately thereafter ... " 
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4. That, in compliance to the direction passed by this Hon'ble 

Tribunal vide its order dated 09.02.2026, and in pursuance to 

the letter dated 18.02.2026 issued by the District Magistrate 

Shahjahanpur, a site visit has been undertaken by the 

constituted joint committee under the chairmanship of 

Additional District Magistrate (F /R) in association with the 

no1ninated member from Central Pollution Control Board 

(CPCB) and UPPCB and carried out the inspection on 

17.03.2026 in presence of applicant LT Col Shri Viraj 

Gurung. During the course of inspection, the District Mining 

Officer, Assistant Engineer, Sharda Division, Irrigation and 

Water Resource Department and concerned Revenue personal 

were also present at the site. 

~~~::1\'~A true copy of the joint committee report alongwith the 

photographs of site is being annexed herewith and marked as 

Annexure R2/l. 

5. That during the course of site inspection, the joint committee 

has observed as under; 

• The site, in question, is located near defence land on the 

bank of River Khannaut in District-Shahjahanpur, having 

geo-coordinates about Latitude 27.9172990 and Lonoitude 
0 

79.945926. 

• No sand mining lease has been approved by the District 

Administration near the site in question. 

• During the onsite inspection, no signs of illegal sand 

1nining or active 1nining activity were found, nor found 

any mining was occurring, the River Khannaut flows at an 

inclination of approximately 70-80 degrees at the location, 
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and during the rainy season, the rivers natural tend to 

meander along their banks with in their river course. 

6. That in the light of above it is most respectfully submitted that 

the River Khannaut itself has caused erosion at this site due to 

its meandering during the rainy season, however, no erosion is 

currently occurring at this site. 

7. That the present affidavit is being submitted before this 

Hon'ble Tribunal for kind perusal and consideration . 

is most respectfully submitted that this Answering 

~ \ 
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espondents shall abide by any order( s) or direction( s) passed 
~ -- y this Hon'ble Tribunal in instant original application. 

I state that everything stated above has been stated by me in my 

official capacity on and derived from the official records and I state 

that nothing material has concealed therefrom. 

DEPONENT 

VERIFICATION 

Verified at .. on this the~.':'/~~day of March, 2026 

that the contents of the above affidavit are true and correct to the 

best of my knowledge and belief and nothing n1aterial has been 

concealed th refrom. {9. 

C.ertified By Shn/Sh .• - • - • • C,,v...., ~ 
rdentified By Shri sowrned ........... - .... - ... _"·:---· 
And Confirmed The Contents of A~• ~4 
Presence At Bareilly Dated................ .. / 
t\ncf i:urthe, l rndE-r~tood The Conte 

,4 I 

-i+l=d~:::nna'CH~'A, 

Advocate & Notary 
-c.1chef'v Bareillv tU r 
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fsH GH ¢ qH a đz Lat 27.91 72990, Long 79.945926° # UrH 4TRİ qt 

2 

T-8337 / ofe0- 3ofGHO10-faO/ IO/ 2025 fts:-17, HTd, 2026 

3 

Hui utu fftrr, EGEİYR 3TŽ9I İe-3119/fao HI03/fEXo–-fGHO3MfTO-TEO/ 2026 

stotoO T3TG-e Lat 27.9172990, Long 79.945926° I 

(srfa gIR) 

Annexure R2/159



Google 

Google 

Shahjahanpur, Uttar Pradesh, india 
Canttonment Rd, Cantt Area, chinnor, Shahjahanpur, Uttar 
Pradesh 242001, ndia 
Lat 27.917153 Long 79.945784 
Tuesday, 17/03,/2026 01:30 PM GMT +05:30 

A Me Camera 

Shahjahanpur, Uttar Pradesh, India 

Lat 27.918086° Long 79.947664° 

EMap Canra 

Canttonment Rd, Cantt Ares, chinnor, Shahjahanpur, uttar 
Pradesh 242001, Indie 

Tuesdey, 17/03/2026 02:21 PM GMT +05:30 

Google 

Google 

Shahjahanpur, Uttar Pradesh, 
India 
Canttonment Rd, Cantt Area, Chinnor, 
Shahjahanpur, Uttar Pradesh 242001, India 
Lat 27.916362 Long 79946327 
Tuesday, 17/03/2026 02:29 PM GMT +05:3o 

Shahjahanpur, Uttar Pradesh, India 
Canttonment Rd, Cantt Area, chinnor, Shahjahanpur, Uttar Pradesh 242001, India 
Lat 2791713° Long 79945906* 
Tuesday, 17/03/2026 02:24 PM GMT +05:30 
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Google 

Google 

Shahjahanpur, Uttar Pradesh, India 
Canttonment Rd, Cantt Area, chinnor, shahjahanpur, Uttar 
Pradesh 242001, India 
Lat 27.91713 Long 79.945906 
Tuesday, 17/03/2026 02:24 PM GMT +05:30 

AOPS Mp Camra 

Lat 27917163* Long 79.945784 
Tuesday, 17/03/2026 o1:30 P) 

Shahjahanpur, Uttar Pradesh, India 
Canttonment Rd, Cantt Area, Chinnor, Shahjahanpur, Uttar 
Pradesh 242001, India 

PM GMT +05:30 

A PSMp Camera 

Google 

Google 

2SM camea 

Shahjahanpur, Uttar Pradesh, India 
Canttonment Rd, Cantt Area, Chinnor, Shahjahanpur, Uttar Pradesh 242001, india 
Lat 27.916378 Long 79.946347" 
Tuesday, 17/03/2026 02:28 PM GMT +05:30 

Shahjahanpur, Uttar Pradesh, 
India 
Canttonment Rd, Cantt Area, Chinnor, 
shahjahanpur, Uttar Pradesh 242001, India 
Lat 27916362 Long 79.946327 
Tuesday, 17/03/2026 02:29 PM GMT 405:30 
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Google 

Shahjahanpur, Uttar Pradesh, India 
Canttonment Rd, Cantt Area, Chinnor, Shahjahanpur, Uttar 
Pradesh 242001, india 
Lat 27918085 Long 79.947654° 
Tuesday, 17/03/2026 02:21 PM GMT +05:30 Google 

Shahjahanpur, Uttar Pradesh, India 

PCa 

canttonment Rd, Cantt Area, chinnor, Shahjahanpur, Uttar 
Pradesh 242001. india 
Lat 27916358 Long 79946395 
Tuesday, 17/03/2026 02:29 PM M GMT +O5:30 
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